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BEFORE THE NATIONAL GREEN TRIBUNAL

NEW DELHI

O.A. No. 935 of 2018

Between:

Sri Anumolu Gandhi. ...ApPlicant

Vs.

State of Andhra Pradesh & others ...Respondents

AFFIDAVIT FILED ON BEHLAF OF THE RESPONDENT NO.1

t
f)

l, Kolli Ramgopal, S/o. Dali Naidu Kolli, aged about 58 years,

being the Secretary to Government Andhra Pradesh. rvlines and

Geology Department, Government of Andhra Pradesh

Velagapudi, Amaravathi, Andhra Pradesh do hereby state on

1. I am on behalf of the Respondent No. 1 in the above said

matter and am authorized to swear ro this affidavit and am

conversant with the facts and circumstances of lfie said

matter. Hence I am competent to swear this affidarrli

2. lt is humbly submitted that the Polauaram lrrigation Project

is a multipurpose terminal Project being constructed

across river Godavari near Polavaram Village aboul 42

Km on upstream of Godavari Barrage, Dowlaiswaram The

o1 B Project envisages lrrigation benefits to an extent of /.20

kh Acres for the up land areas of East Gocavari &

isakhapatnam Districts under left main canal (181.50

Km) and West Godavari & Krishna Districts unCei right

lnduslles. ln,rastructure, lnvestnlent
and Commerce Deparhent

Govemmenl of Andhra pftrdostt

A

1

t

solemn affirmation as Under.
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main canal (174.00 Km) and generating 960 MVv' of

HydelPower. ln addition to irrigation benefits 80 TMC of

water is proposed to be diverted to Krishna River and

supply of 23.44 TMC of drinking water to Visakhapatnam

3. lt is humbly submitted that the Hon'ble National Green

Tribunal in its Order dated 23.07.2019 in O.A. No:935 of

20'1 8, has directed to undertake certain studies and iand

survey as detailed below:

A. That at para No: 6 of the Order, this Hon'ble Iribunal

directed the Respondent State to clarify:-

Whether any Environmental lmpact Assessn:ent (ElA)

has been done in accordance with p'rvironmental

_,i,
Clearance Regulations 2006 as the Froject of Dredging

doing by lnland Water Ways Authority of lndia, falls

under Entry 7(e) of the Schedule of the Reguiations

except maintenance dredging which forms part of a

proposal for which Environmental Management Plan

(EMP) is prepared and submitted.

silting which is a pre-requisite for the purpose and what

oTA E
is the status of the Free Sand Policy which is said to be

t I actual basis and what quantum of sand extracted and
o I\li. SEETHABAMA

GAYAT H
SWAtrtY

GA lt,
cl
Z the un scientific manner used as per earlier joint report

Secretary to Government (Mines)
lndustries, lnrrastructu.e, lnvestment

and Comrnerce Doparlment
Govemmenl ol Andhra pradesh

A.P. Sosotrriat. V.treoudi.

l?) G.C.M.S.N().€66 q was incorrect

ii. With regard to de-silting, it is not clear whether any

replenishment study has been carried pul bpfore de-

,t, I
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B. That at para No: 7 of the Order, while mentioning ihe

Joint Committee Report dated:04.07.2019 in pursuance

of order dated 04.04.2019, the Hon'bie NGT has

instructed the State of AP to undertake the following

studies as recommended by the Joint Committee and

submit report:

i. A detailed study covering the scope of work mentioned

in Annexure - 2 with regard to assess the extent of the

damage to the Avifauna, Aquatic Flora & Fauna

including benthic community is to be carried out by

assigning to a reputed lnstitution based on the

ii. A detailed land survey was required for the rrolume of

sand required to restore the flood plain and the cost of

the restoration at LingayapalemandRayapudi where

extensive sand mining has been carried out.

. A bathymetric survey of the reservoir is to be carried

out for the assessment of depth of mining and siltation

in the reservoir to assess the extent of the mining from

4 ln this regard it is humbly submitted that :-

a. With reference to para 6(i) of the Hon'ble NGT order

o R
* dt.23.07.2019, it is informed that the Chalrman, inland

t
i) M .sEETHAiAM atenuays Authority of lndia (lWAl) vide Letter No:.5 SWAMY

GAYAIBI N /\G
A-8 Al/Legal/L/08/2019, dated: 28.08.2019 has infcimedVIJAY

G.O.M .S .Nos56

hat under the mandate of lWAi Act, '1985 Section-14(l)

Secrelary to
lndustnes, lnl truclure , ln ment

and Com ment

vernnr€:rrl (M,nes)

ftr

.,YT

Government ot Andhra pradesh
I D- irt .t d.t Valrdanrd.

expertise.

the river bed.

IA
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(a&c), lWAl is mandated to carry out various river

conservancy measures / training works for improvement of

National Waterways for shipping and navigation. Dreciging

is one of the river conservancy measures being adopted

by lWAl. Further he has informed that, in terms o{ the

provisions of extant MoEF guidelines, maintenance

dredging for the purpose of inland navigation does not

require Environmental Clearance. True copy of the ietter

of the Chairman, lWAl is annexed herewith as

b. With regard to para 6(ii) of the Hon'ble NGT order

d|.23.07.2019, on replenishment study for taking up de-

silting activity, it is submitted that a meeting was cLrnvened

by this respondent on 20.09.2019, with officials of the

following departments to and Higher Educational

lnstitution to finalize the comprehensive renort to be

submitted to the Hon'ble NGT.

1. Water Resources Department,

2. lnland Wateruvays Authority of lndia,

Vijayawada,

3. Nagarjuna University.

It is humbly submitted that except the lWAl Divisional

Office Vijayawada, the rest of the officers attended the

meeting.

,,,o

l'l'.

o "fA4
*

submitted that the Water Resources, Departrnent have
o

GAYATTII NAGAB,
VI JAYAWADA.E
G.O.it.S.Nts66

M. SEE AH
sw

l/T o

S

ished details of cost estimate etc. to :arry out the

ANNEXURE - R/1.

,:;*::*;ffi,
uovemmenl of Andlhra prarlesh

^.r. Secfetadal Vet.aaE,,r;
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Bathymetric Survey vide Letter No:

CE/KDSruJA/OT3/AE10/F-De-silting/NGf12314, dated:

28.08.2019. True copy of the same is annexed here with

as ANNEXURE -R/2. The Government vide Letter No

978862(Computer)/M.lll(2)12019, dated: 20.09.2019 has

accorded the administrative approval for conducting

BATHYIvIETRIC SURVEY study for assessment of depth

of mining and siltation upto the reservoir to assess the

extent of mining from the river bed for an amount of Rs

74,50,000 (Rupees Seventy Four Lakhs and Fifty

in Krishna on upstream side from Prakasam Barrage to

lbrahimpatnam (i.e. 16.000 kms) and providing inspe.6tion

boats for the year 2019-20. True copy of the administrative

approval g iven is annexed herewith as ANNEXURE -R/3.

It is further submit that during the meetipg, Water

Resources Department has informed that after entrusting

the Bathymetric survey work through tender process, it

may take about 4 months from the date of .award of the

tender for completing the survey and to submit lhe survey

report.

I respectfully submit that with regard to the detalled study,

covering the scope of work to assess lhe extent of the

amage to the Avifauna, Aquatic Flora & Fauna including

nthic community, the Registrar, AcharyaNagarjuna

Secreta overnment (Mines)
lndustries, lnlrastructure, lnvestmgnt

and Commeice Department
Govemment of Andrra pradesh

A.P. Socretadat, VelagEpudi,

I

7

t
o
D
ill

z

o A I r*

Thousand only) towards conducting Hydrographic survey

A.,
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University has expressed willingness to undertake the

detailed study covering the scope of work mentioned in

Annexure 2 of the -Joint Committee Report as directed by

the Hon'ble NGT in its order dt. 23.07.2C19 in

O.A.No.935/2018 to assess the extent of the damage to

the Avifauna, Aquatic Flora & Fauna including benthic

community in the Prakasam Barrage upto 13.5 kms orr the

upstream side.

accorded the said work to the AcharyaNagarjuna

Botany and Microbiology, Zoology and A,quaculture,

Environmental Sciences and Sociology and Social Work of

AcharyaNagarjuna University in the preparation of the said

comprehensive report.

9. I submit that the Registrar of AcharyaNagarjuna University

has provided consent for the study of assessment of

ecological impact of sand mining in River Krishna upstream

of Prakasam Barrage from 0.0 to 13.5 KM by involving the

Departments of Botany and Microbiology, Zoology and

Aquaculture, Environmental Sciences and Sociology and

Social Work of AcharyaNagarjuna University and submitted

C,, r r Budget Estimate of Rs. 5,90,400 I (Rupees Five Lakhs,

M . SEETHARAM Thousand and Four hundred only)for the study.
swA

GAY AGA
VIJ AYAWAt.A.8 submitted that it would require 3 months penod for
G.O.il.S.N0'666

. Secretary to Govemment (Mines)
lnduslfl es, lnlrastruclure, lnvestment

and Commerce Department
Governmenl ol Andhra piadcsh
A.P. Socretariat. Velr(lelllrti

.-n

t

A, T

8. I submit that as per above directions, Government has

University and requested to involve the Depadments of
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conducting the studies and to submit the final report. i-rus

copy of the consent given by the Registrar is annexed

herewith as ANNEXURE -R/4. The Government vide

Letter No: 978862(Computer)/M.lll(2)12019, dated:

requisite amount is also paid to the Registrar, Nagarjuna

University to conduct the study at the earliest. True copy of

10. I submit that with regard to Para 7(ii) of the Hon'ble \GT

Order d1.23.07.2019 on sand mining carried out in the flood

plain at Lingayapalem and Rayapudi places as reported by

the Joint Committee, it is submitted that, the Chief

Engineer, Krishna Delta System, Vijayawada addressed to

the Special Chief Secretary to Governme'rt, Water

Resources Department vide Letter DateC: 28.08.2019

informed that, the Lingayapalem de-silted area is located at

KM 12.800 and Rayapudi de-silted area is located at KM

13.200 of Krishna Right Flood Bank and falls in Prakasam

Barrage Reservoir foreshore area. As such, the sand

mining places at Lingayapalem and Rayapudi villages as

reported by the Joint Committee are not actually faliing in

flood plain but they are located tn Prakasan: Barrage

Reservoir foreshore area. Further durino the currentl,r t)

,1

SO n season, these two areas are filled with water.

e two areas falling in foreshore area of Barrage, will

Secreta to Govelnmenl (Mines)

lnduslries, lnlraslructure, Investmenl
and Commerce DePartment

Governmenl of Ardhra Pradesh
A.P. Secrotarial, Velagapudi'

GAYATiI NAGAR,
VIJAYAWA OA.C
G.O.M.S.t{O.€66

M. SEE BA
SW

"o

o(.

23.09.2019 has accorded the administrative approval and

the same is annexed herewith as ANNEXURE -R/5.

t

T
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also be covered in the Bathymetric Survey to be taken up

by water resources Department.

11. I further submit that in view of the above circumstances, it

after receipt of the report from Water Resource Departrnent

on completion of Bathymetric Survey, and detailed study

Joint Committee Repoft from Ach,:ryaNagarjuna

University

12. ln view of the above facts and circumstances it is most

respectfully prayed that this Hon'ble Tribunal may' be

pleased to dismiss/disposeof the above O.A rn tne

interests of Justice

affirmation that the contents of above Affidavit are true and

correct to my knowledge and belief derived from the record of

the case, no part of it is false nor anything material has been

concealed there from and the Annexure annexed to the Afficiavit

are true and correct.

OTA erified at Vijayawada on this day of October 20'19.
*

o \
.seetha Rama Swamlt

\

I.

B.Com.,B.L t( (o
DEPONENT

to Government (Mines)
lnduslries, Inrrastructure, lnvestment

and Commerce Department

l,

^.C\

Advocalc / Notaty
t{o.59.1 2-9, Gayatri Nagat Govemment of Andhra pradesh!,l.ravawa DA-8, (tBIemnly Attifmed A.P. Secreta riat. Velagapudi,

hA BAIUA

i{AGAB,
ABA.S
G666

MY

t

n
& Siqned Before me AMARAV ATI - 522 238.

is submitted that a Comprehensive report will be subm:tted

covering the scope of work mentioned in Annexu,:e ll of the

.r-r\(-..--

,,ffi*:{?:i"^?il}1,,"*,
vERrFrcArroN 

"'gliifl#:'"'Jfi;';i:'il'*'
r, the above named Deponent do hereby I'#H'#Jffifr't'
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rrrrftq srrntvifq wrqFt srkq,{ur
t ritt qfrqr{ rilr€c, qrrd lFrrf,T( )
|$fi{: Ftl it*r, iC1p201 ot. (rr)

INI..AND IYATERWAYS AUTHORITY OF INDIA
(lr&i*y of SfrFphg, Go\rt ol lndb)

tl-d Otio. : &t3, 8.er-1, t\bad&201 E 1 (Ur.)
lffidb : *w.hml.gqv,in I yftvr .lw.l.nlc.ln

Tel. : +91-12S25+{n8,2513812,?52f0lj1,2/ra8101 Fq: €1-1mAr44W9,25140r'.1,2513973,25217U

[:ncl: As above

Dated 28.0E.20 | 9

Sh. K- Rom Gopal. I-A.S.
Secretary to Governmcnt (Mines) &
Director ol'Mines & Ceology (FAC),
5'n & 6d' Floors, Sh. Anjaneya 1'owers.

Ibrahimpatnam. Krishna District

Sub. : Mines & Minienls * O.A. No. 9352018 (LA. No,34212019) filed by Sh. Anurolu
(irndhi Vs. Strte of Andhn Pradesh regerding drcdging tnd de.sihrtion of
srnd in Prekrsm Brrregc. A.P. Strtc in Hon'ble Nrlionrl Green Tribunrl
(N(;T), New Delhi- Detailcd Project Reporr OPR) & Hydrognphicd Suney,
Environmcntrl Study rnd Brthymetric Survcy conductcd by Weter & Power
Consultency Scn'ice Limited (WAPCOS) for formetion of Nrvigrtioo chunel
in Nrtionel Watenvry No. 4 (NW{) - Rcportu requestcd - reg.

Sir

Relcrence letrer no. 275769/R&Sand/2019 dated 08.08.2019 on the subject cited

at',lvc

2. As requested. a detailed project repon (DPR) for the development of Kakinada-

Puducherr.v Canal alongwith River Godavari and Krishna (NW{) for navigation is enclosed

ti)r rhe purpose of preparing additional atfidavit to be filed bclore the Hon'ble NG'I, New

Delhi. Ir is further brought out lhal under the mandate of IWAI Act, 1985 Section-I4 (l ) (a

& c). lWAl is mandated to carry out various rivcr consen'ancy measureV training wo*s for

inrprovement of National Waterways tbr shipping & navigation Dredging is one of the

river consenancy measures being adopted bi lwAl.((lopy of the relevant provision of the

said Act is encloxd).

3. Funher. in terms of the provisions of extsnt MOEF guidelines, maintcnsnce dredging

for the purpose of in-land navigation does not requirc enYironmental clearance'

.1. Ihis issues with the appmval of the Comf,elenl Authority'
Yours faithfullY

tr [Rf*"*"
Kumer)

A3sirt.nt S€cr€trry (Es(.)

1;e

F. No. lWAUlegal/U0tt20lg

To



From:
Sri R. Sathish Kurnar, ll.E.,
Clief Enginee r,.

Krishna Dclta System,
Viia-va*'ada
l,h No: 0S(>6-2575i 1{,

E-N{ail I.D: cekdsvia@qnrail.cortt

,L51

The Special Chiel Secretary to Governnlent,
(Major, Mr:diom and Minor Irrigation),
Water Resources I)eParhrrent,
4rh lJlock,l sr Fl(rur,
r\P Sccrctaria t Bu ilclings,
Velagapucli.

COVEI(NM[nNT OF ANDtillA PRADESTI

I\'ATEII RESOURCES DEPARTMENI'
To:

5ir,
Sub:- \Vater llesources Departnrclrt - llonble National Green Tritruna.l orders,

clate,rl: 2-1.07.2019 in applicatiorr No.93512t)18, lA No.342/20i9 liled b.v Sri

Anumr'lu C.endhi - Certain inJornrltion submitted - Regartting
l{cf:- I) Cr.rvt. Memo No lCDm/435/2019-Wt{GGttC, Datcd:05.08.2019 .

2) Govt. Memo No,lCD01/435/201g-WRGGRC, Datetl:1{.08.20l9
3) Superintending Engineer, Irrigatiot'r Circle, Vijayarvada httr,'r

No.SE/lC/\tJRlAIl/Supdt/HRK/ Dattd: 28.08.2019

\!ith rtfcrcrrcc. to the lbovc subject citt:d, I ht.lrcrvith submit that the Goveurment

has reqtrested to take up lJathynrctric Sutvcf irr Prakasam Barrage and also requested to

clarify rvhetlrer the de-silted are.ls il Lingavitpalenr and l{ayapudi \/illages arc Falling

rvithin Krishna Resen,crir or il flootl bank.

lrr this corrrrr-.ction, tlre Supcrintending Engineer, Irrigstion Circle, Vijavau,.rda

vidc refcrrrncc 3"1 citcd, has statcd that necessnr\. proposals rvere already submitted trr

the Seoetary, N,Iines & Geologl, ior obtaining admirlistration approval .rnd for release o[
fuads to a turre o[ Rs.70.451-akhs for conclucting t]athvmeh.ic Survev in rese'rvoir area

i.c.. f ronr kur.0.00 to km.13.500.

'lhe l.-iugavapalern dr-siltcd arca is ltreterl at km.l2.8UJ and Ravapudi t{e-siltr-.d

area is located at krn.13.200 of ltishna Itight Flooci llank and falls in rtakasarn Barragc

Rescn,oir Ioreshore area.

lhis is sulrnrittud for favtrur oI inlorrn.'rtion and laking Iru.ther necersary action

Your-s fai
$ully,

t) - t;,\'"
c Engineer,

Krishna De.lta System,

oi2,li,l{"'-'o' '

Lctter No:llvKDs/VlA/oT3/A810/t"-De-SiltlnB/NG17 &3/q DE9&-08'20U
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GOVERNMENT OF ANDHRA PRADESH
INDUSTRIES, INFRASTRUCTURE, INVESTMENT & COMMERCE (M-III)

Lerrer. 978862(Computer)/M-I Il(7) / 20 19 Dated:20.09.2019

From:
Sri K.Ram Gopal, IAS.,
Secretary to Govt. (Mines) &
Director of Mines and Geology(FAC),
Block no:2, A. P.Secretariat,
Velagapudi, Amaravathi

Sir,

To:
The Executive Engineer,
Krishna Central Division,
Water Resources Department
Vijayawada, Andhra Pradesh 520002

Sub:

Ref:

Mines & Minerals - Conduct BATHYMETRIC SURVEY - Administrative
approval accorded and estimated amount sanctioned - Regarding.
l. Lr. No. CEIKDS/VIA/oT3/AE10/F-Desilting/NGT /2314 dt.28.08.2019
from Water Resources Department
2. Govt.Lr.No. 978862(Computer)/M -l II(2)/2019 dt. 16.09.2019

h

With reference to your lefter in the reference lst cited above and discussions
d during the meeting convened on 20.09.2019. the administrative approval is

hereby accorded for the estimate for conducting BATHYMETRIC SURVEY For

assessment of depth of mining and siltation in the reservoir to assess the extent of
mining from the river bed for an amount of Rs. 74,50,000 (Rupees Seventy Four
Lakhs and Fifty Thousand only) towards conducting Hydrographic survey in Krishna
on upstream side from Prakasam Barrage to lbrahimpatnam (i.e. 16.000 kms) and
providing inspection boats for the year 2019-20 is furnished vide cheque no. 000690
dr.20.09.2019.

Further, it is requested to call the short term tenders so as to complete the entire
work at the earliest.

Yours fa ithfu lly

olc
E

ecr vt. (Mines)

Copy to:
The Spl. Chief Secretary to Govt. (Water Resources Department)
The Director of Mines & Geology, Ibrahimpatnam

q
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CONSENT FOR TH STUDY AND ASSESSMENT O F],COI ICAI, IMPACT OFF

yd
:)l//
1

SAND MINING IN RIVER KRISHNA AND BUI)GET ESTIMATION

Proposed Work To study the Ecological impact ofSand Mining in River Krishrn ups[eam of
Prakasam Barrage t'rom 0.0 to 13.5 KM.

Plan ofAssessment Study: Total period ofthe study is 3 months (commencing from 23'd
September 2019) with fort-night sarrpling from cach site selected focusing on the following
aspects.

a) Studies on suspended solids and turbidity in fuver Krishna .

b) Studies on PlanLton (Phytoplankton, Zooplankton) in River Krishna.
c) Diversity ald community composition offishes in in River Krishna.
d) Studies on the Benthic fauna ofKrishna fuver at Vijayawada.
e) Studies on Riparian vegetation.
f) Studies on Avifauna.
g) Ecological impact study due to De-siltation activity.
h) Socio-economic conditioris of dependenlVfi shermen.

Approximate Cost cstimation for the Study:
Tratrsportalion:

l. Transponation as pcr the nrarkcl rate on Car daily rent basis for 12 to 15 trips:
Rs. 30,000/-

Charges for hiring ofBoat & fishermcn for netting : Rs. 1,00,000/-

Consumables:
2. Chemicalsi Glassware (collection bottles elc.), Plankton nets, Stationary etc., and

preparalion of Socio-economic Study Schedulc : Rs. 50,000/-

Manpower Assistance:
3. Four Research Assistants from Life Sciences and Sociology & Social Work departments

(Research Assistants from Dept. of Botany & Microbiology, Dept. ofZoology &
Aquaculture, Dcpt. of Environmental Sciences and Dept. Sociology and Social Work,
AMJ)

Rs. 15,000 x 4 x3 = Rs. 1,80,000/-

4. Two Field Assistants on daily wage basis for two days for each sampling:
2x2x2x3x600 = Rs. 14,4001

5. Consultancy and R&D chargcs : Rs.2,16,000/'
(Rs. 60,000/- for each Science Departments and Rs. 36,0001 for Soc. & SW dePt., ANU)

Totrl Estiloste:
U. X". 1,39,Q[0+50,000+ 1,80,000+14,400+2,16.000= Rs. 5,90,400/-

"90

It is therefore, we agreed to conduct the above studies and submit the report within 3 moths

period and request to provide fund for an amount of Rs 5,90,4001 (Rupees Five Lakhs Ninety

thousand and Four Hundred only) in the name of Registrar, ANU to mect the expenditure.

This proposed work will be carried out by

l. Prof. G. Rosaiah and Dr. V.Umamaheswara Rao, Associate Professor, Dept of Botany &
MicrobiologY, ANU

2. Dr. C. Simhichalam, Associatc Professor, Dept of Zoology & Aquaculture' ANU'

3. Dr. P. Brahmaji Rao, Associate Professor, Depl. of Environmental Sciences, ANU'

4. Dr. M. Trimurthi Rao, Assosiatc Professor, Dept Sociology and Social Work' ANU'

Further, it is informed that Dr. G. Simhachalanr, Associatc Prot'essor and tloD, Dcpt' of

Zoology & Aquaculture, ANU will act as Co-ordinator for this project'

,t.\-4
R.E,GISPI{AR

KiGISTRAR

'"itsll}*,TllBl*1y5ff t"
GUNTUR (A.PjltNDtA



LCL
GOVERNMENT OF ANDHRA PRADESH

INDUSTIRES, INFRASTRUCTURE, INVESTI4ENT & COMMERCE (M.III) DEPT

Letter. 978862(Computer)/M.lll(2)/2019 Dared:23.09.2019

From:
,Sri K. Ram Gopal, IAS.,
Secretary to Govt. (Mines) &
Director of Mines and Geology(FAC),
A.P.Secretariat, Velagapudi, Amaravathi.

Sir,

To:
The Registra r,
Acharya Nagarjuna U niversity,
Nagarjuna Nagar,

Guntur - 522510.

Sub:

Ref:

Mines & Minerals - O.A. No. 935/2018 (I.A. No. 342/7019) filed bV

Sri Anumolu Gandhl Vs. State of Andhra Pradesh regarding dredglng
and de-siltation of sand in Prakasam Barrage, A.P State in Hon'ble
National Green Tribunal (NGT), New Delhi- Estimated amount
sanctioned - Regarding.

1. Hon'ble National Green Tribunal Order dt: 23.07.2019 in o.A.
No: 935/2018.

2. Govt. LetterNo. 978862(Computer)/lv1-III(2)/2019dt.
16.09.2019.

3. Govr. Letter No. 978862(Computer)/M-III(2)/2019 dt.
20.09.2019

4. Consent received From the Reglstrar, Acharya Nagarjuna
University, Guntur.

In the reference 4th cited, the Registrar, Acharya Nagarjuna University has given

consent to undertake the detailed study covering the scope of work mentioned in

Annexure 2 of the Joint Committee Report as directed by the Hon'ble NGT in its order dt.

23.07.2019 and also informed the proposed work will be carried out by

Further, they have informed that an amount of Rs.5,90,400/- is estimated

towards the cost of above study.

Therefore, necessary admlnistrative approval is hereby accorded to carry out the
detailed study covering the scope of work mentioned in Annexure 2 of the Joint
Committee Report as directed by the Hon'ble NGT in its order dt, 23.07.2019 an6 the
estimated amount of Rs.5,90,400/- (Rupees five lakhs ninety thousand and four
hundred only) towards the cost is furnished herewith vide cheque No.000699 dt.
2 3.09.2 019.

It is requested to complete the study and furnish the report at the earliest.

Yours faithfully,

Secretary to Govt. (Mines)

copy to: )'
The Director of Mines & Geology, AP, Ibrahimpatnam.

1. Prof. G.Rosaiah and Dr. V.Umamaheshwara Rao, Associate Professor,
Dept, of Botony and Microbiology, ANu.

2. Dr. G.Simhachalam, Associate Professor, Dept. of Zoology & Aquaculture, ANU.
3. Dr, P.Brahmaji Rao, Associate Professor, Dept. of Environmental Sciences,

ANU.
4. Dr. M.Trimurthi Rao, Associate Profesor, Dept. of Sociology and Social Work,

ANU.
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